05.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 01
DIVISION BENCH- I
HON'BLE THE CHIEF JUSTICE

HON'BLE MR.JUSTICE TUSHAR RAO GEDELA

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE
MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.

NOTE 5: COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE
THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN
PROGRESS ARE NOT DISRUPTED.

NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES
SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF
COURT PROCEEDINGS.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9

MEETING NO. 25125678824

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Courtmasterdbone@gmail . com

courtmaster253@gmail.com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
55 W.P.(C)-7944/2023 THE DIRECTOR GENERAL & ANR. SONAM ANAND, KISHORE
CM APPL. 30605/2023 V/s ALL INDIA ESIC NURSES FEDERATION |[KUMAR PATEL, V.S.R KRISHNA
WITH W.P.(C) 12830/2023 & ORS.

W.P.(C) 11120/2023

OTHER DETAILS OF ADVOCATES:

YAKESH

ANAND(OFFICE@ ANANDANDASSOCIATES.CO.IN)(9810695816)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
AIESICNF(AIESICNF@GMAIL.COM,
KISHOREKUMAR.PATE@REDIFFMAIL.COM)()(RESPONDENT)

KISHORE KUMAR
PATEL(KISHOREKUMARPATEL5@GMAIL.COM)(9810059312)(RESPONDENT)
KISHORE KUMAR
PATEL(KISHOREKUMARPATEL5@GMAIL.COM)(9810059312)(RESPONDENT)
V.S.R
KRISHNA(VSRKRISHNA.ER40@GMAIL.COM)(9891205519)(RESPONDENT)
KISHORE KUMAR
PATEL(KISHOREKUMARPATEL5@GMAIL.COM)(9810059312)(PETITIONER)



https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9
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mailto:courtmaster253@gmail.com
mailto:KISHOREKUMARPATEL5@GMAIL.COM)(9810059312)(PETITIONER)
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56 W.P.(C)-11120/2023 UNION OF INDIA AND ORS. THAKUR PRASAD SINGH
CM APPL. 43173/2023 V/s NARESH CHAND SHARMA AND ORS.
WITH CA 12830/2023

OTHER DETAILS OF ADVOCATES:
T P SINGH(ADVOCATETPSINGH@GMAIL.COM)(9971529687)(PETITIONER)
YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)()(RESPONDENT)

57 W.P.(C)-12830/2023 UNION OF INDIA AND ORS BHAGVAN SWARUP SHUKLA
CM APPL. 50516/2023 V/s VISWANATH SINGH AND ORS

OTHER DETAILS OF ADVOCATES:

BHAGAVAN SWARUP
SHUKLA(BSCGSC@GMAIL.COM)(9910483635)(PETITIONER)
VISHWANATH SINGH(ELLTELAWFIRM@OUTLOOK.COM)()(RESPONDENT)

NOTE:CM APPL.13265/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-134/2025 LISTED AT ITEM NO.29
NOTE:CM APPL.13348/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-12406/2024 LISTED AT ITEM NO.27

COURT NO. 37

DIVISION BENCH - II

HON'BLE MR. JUSTICE VIBHU BAKHRU
HON’'BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS.MRIDULA SHARMA (PH 9650908783) COURT MASTER TO HON’'BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

NOTE:CM APPL.13266/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-15351/2024 LISTED AT ITEM NO.19


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7
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COURT NO. 38

DIVISION BENCH-III
HON'BLE MR.JUSTICE YASHWANT VARMA

HON'BLE MR. JUSTICE HARISH VAIDYANATHAN SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in

:JS':\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
59  FAO(OS) (COMM)-37/2025 M/S TEFCIL BREWERIES LTD. AMIT SANDUJA
CM APPL. 13365/2025 V/s M/S ALFA LAVAL INDIA PVT. LTD.
CM APPL. 13366/2025
OTHER DETAILS OF ADVOCATES:
SUSHIL BAJAJ BHAVOOK
CHAUHAN(AMITSANDUJA99@GMAIL.COM)(9810954389)(PETITIONER)
NISHANT (NISHANT.SRIVASTAVA@ALFALAVAL.COM)(0)(RESPONDENT)
SHIVAIN(S.VAIDIALINGAM@GMAIL.COM)(0)(RESPONDENT)
60 | W.P.(C)-2807/2025 S S INFRAMETALCO PRIVATE LIMITED |RAJESH KUMAR

CM APPL. 13349/2025 V/s DEPARTMENT OF GST

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR & MORDHWAJ
TIWARI(KUMARRAJESH.ADV@GMAIL.COM)(9871907794)(PETITIONER)
GST DELHI EAST, SANTOSH KUMAR
TRIPATHI(GSTDELHIEAST.LEGAL@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

NOTE:CM APPL.29483 & 40551/2023 SHALL BE TAKEN UP ALONGWITH FAO (OS) (COMM)-117/2023 LISTED AT ITEM NO.12


https://delhihighcourt.webex.com/meet/dhcecourtvc11
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COURT NO. 42

DIVISION BENCH-IV

HON'BLE MS.JUSTICE REKHA PALLI
HON’BLE MS.JUSTICE RENU BHATNAGAR

NOTE: SUPPLEMENTARY PASS OVER MATTERS SHALL BE TAKEN UP IMMEDIATELY AFTER THE
SUPPLEMENTARY LIST IS OVER.

NOTE: “ MATRIMONIAL MATTERS LISTED IN THE ADVANCE CAUSELIST, IF NOT TAKEN UP EARLIER,
WILL BE TAKEN UP
AT 03:30 P.M. EXCEPT FRIDAY.”

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl8

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

anand.pinani@dhc.nic.in

dhc.court2102@gmail.com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
20 FAO (COMM)-67/2025 JEET CORPORATION AND ANOTHER SHALU KUMARI
CM APPL. 13370/2025 V/s M/S OYO APARTMENTS INVESTMENT
CM APPL. 13371/2025 (LLP)

CM APPL. 13372/2025

OTHER DETAILS OF ADVOCATES:

MERAKI LEGAL(OFFICE.MERAKILEGAL@GMAIL.COM)(9811729037)(PETITIONER)
MERAKI LEGAL(OFFICE.MERAKILEGAL@GMAIL.COM)(9811729037)(PETITIONER)
OYOROOMS(PARTNERSUPPORT.OYOLIFE@OYOROOMS.COM)(0)(RESPONDENT)
J P SINGH (JP9811333333@GMAIL.COM)(0)(RESPONDENT)

NOTE:CM APPL.13244-46/2025 SHALL BE TAKEN UP ALONGWITH LPA-1220/2024 LISTED AT ITEM NO.Ol
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COURT NO. 33

DIVISION BENCH- V

HON'BLE MS.JUSTICE PRATHIBA M. SINGH
HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

NOTE: ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3%° FEBRUARY, 2025,
THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER.

1. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP.

2. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP.

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249

Join from a video conferencing system or application
Dial:

dhcvirtualcourt6@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M - 04:30 P.M..

https://forms.gle/LszUZHy9YMBfTrAu7

:;lrlI::l“I\IIIIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
41 W.P.(C)-2812/2025 HOME STORES (INDIA) LIMITED MAYANK GUPTA
CM APPL. 13369/2025 V/s COMMISSIONER OF VALUE ADDED TAX
& ANR.
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OTHER DETAILS OF ADVOCATES:
MAYANK
GUPTA(ADVOCATEMAYANKG@GMAIL.COM)(9999462412)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

NOTE:CM APPL.13281/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.13277/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.13273/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.13312/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.13309/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.13307/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.13347/2025 SHALL BE TAKEN UP ALONGWITH

.(C)-16149/2023 LISTED AT ITEM NO.18
.(C)-7040/2024 LISTED AT ITEM NO.26
.(C)-7876/2024 LISTED AT ITEM NO.28
.(C)-7039/2024 LISTED AT ITEM NO.25
.(C)-7040/2024 LISTED AT ITEM NO.26
.(C)-7876/2024 LISTED AT ITEM NO.28
.(C)-7924/2024 LISTED AT ITEM NO.30

UM™Y
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COURT NO. 04

DIVISION BENCH-VI

HON'BLE MR.JUSTICE NAVIN CHAWLA
HON’BLE MS.JUSTICE SHALINDER KAUR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

akhil.saxena@dhc.nic.in

All counsels are requested to send their appearance through this form.

https://forms.gle/klodruPgPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

:JS“,\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FRESH MATTERS & APPLICATIONS

51 FAO(OS) (COMM)-38/2025 M/S KRRISH REALTECH PRIVATE BINA GUPTA
CM APPL. 13373/2025 LIMITED
CM APPL. 13374/2025 V/s BOMBAY PRESS LLP AND ORS.
CM APPL. 13375/2025
CM APPL. 13376/2025

OTHER DETAILS OF ADVOCATES:
BINA GUPTA (BINAGUPTA147@GMAIL.COM)(0)(PETITIONER)
BINA GUPTA(BINAGUPTA147@GMAIL.COM)(0)(PETITIONER)

DP GARG(DP_GARG@HOTMAIL.COM)(0)(RESPONDENT)
AMBWABATTA(KRRISHINFRA@YAHOO.COM)(0)(RESPONDENT)
BRAHMARE (COMPLIANCE@BRAHMARE.CO.IN)(0)(RESPONDENT)
RAJESH (FROSTFALCON1@GMAIL.COM)(0)(RESPONDENT)
RANJAN WAZIR(RANJAN.WAZIR@ADANI.COM)(0)(RESPONDENT)
VIPIN JAIN(VPINSJ91@GMAIL.COM)(0)(RESPONDENT)

DP GARG(DP_GARG@HOTMAIL.COM)(0)(RESPONDENT)
BRAHMARE(COMPLIANCE@BRAHMARE.CO.IN)(0)(RESPONDENT)
FROST FALCON(FROSTFALCON1@GMAIL.COM)(0)(RESPONDENT)
RANJAN (RANJAN.WAZIR@ADANI.COM)(0)(RESPONDENT)
VIPIN(VIPINSJ91@GMAIL.COM)(0)(RESPONDENT)
AMBWABATTA(KRRISHINFRA@YAHOO.COM)(0)(RESPONDENT)

52 CM APPL. 13346/2025 NITISH SHARMA DURGESH KUMAR SHARMA,
In W.P.(C)-15895/2023 V/s UNION OF INDIA AND ORS JAGDISH CHANDRA

OTHER DETAILS OF ADVOCATES:

DURGESH KUMAR
SHARMA(SAIODHAN1978@GMAIL.COM)(9896475614)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

DURGESH SHARMA(SAIODHAN1978@GMAIL.COM)()(PETITIONER)
JGADISH
CHANDRA(MAIL@MSCLEGAL.ORG)(9910385880)(RESPONDENT)


https://delhihighcourt.webex.com/join/dhcecourtvc5
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05.03.2025

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

53  W.P.(C)-2814/2025
CM APPL. 13387/2025
CM APPL. 13388/2025

SUPPLEMENTARY CAUSE LIST

PARTY NAME ADVOCATE NAME OTHER INFORMATION

GOPAL SHARMA NAND KISHORE AGGARWAL subject to office objection
V/s DELHI HIGH COURT THROUGH THE
REGISTRAR GENERAL

OTHER DETAILS OF ADVOCATES:

N K
AGGARWAL(ADVNKAGGARWAL@GMAIL.COM)(9818342898)(PETITIONER)
CHETAN(OFFICE@CHETANLOKURLAW.COM)(0)(RESPONDENT)
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COURT NO. 05
DIVISION BENCH-VII

HON'BLE MR.JUSTICE C.HARI SHANKAR
HON’'BLE MR.JUSTICE AJAY DIGPAUL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. in] and Court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar . dhC@gOV in] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov.in

vikram.224@dhc.nic.in

:;lrll::l“l\llllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
34 RFA(COMM)-135/2025 M/S FUELCO INDUSTRIAL CORP. & ORS. JAl WADHWA subject to office objection
CM APPL. 13377/2025 V/s RAJ KUMAR SAXENA

CM APPL. 13378/2025

OTHER DETAILS OF ADVOCATES:

JAI
WADHWA(JAIWADHWA.LAWO06@GMAIL.COM)(9599651116)(PETITIONER)
R()(7840007272)(RESPONDENT)
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COURT NO. 35

SUPPLEMENTARY CAUSE LIST

HON’BLE MR.JUSTICE CHANDRA DHARI SINGH

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtve?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@agmail.com

ITEM
NUMBER

BAIL
67

CASE NUMBER

BAIL APPLN.-4657/2024
CRL.M.A. 38115/2024
WITH BAIL APPLN. 1802/2024

AFTER NOTICE MISC. MATTERS

68

CRL.L.P.-624/2019
CRL.M.A. 40961/2019

PARTY NAME ADVOCATE NAME

LEENA PAULOSE
V/s DIRECTORATE OF ENFORCEMENT

PAUL JOHN EDISON

OTHER DETAILS OF ADVOCATES:

PAUL JOHN
EDISON(PAULLEGALASSOCIATES@GMAIL.COM)(8802625099)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

SECURITIES AND EXCHANGE BOARD OF
INDIA

V/s ASSURED AGRO PARK LIMITED &
ORS.

O.P. FAIZI, NISHANT MADAN,
SUNIL BAINSLA

OTHER DETAILS OF ADVOCATES:

0.P. FAIZI()(9810077771)(PETITIONER)

NISHANT
MADAN(ADV.NISHANTMADAN@GMAIL.COM)(8860611287)(RESPONDENT)
SUNIL BAINSLA (SUNIL.CHBS80@GMAIL.COM)(9899750209)(RESPONDENT)

10

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 54/2021)
BAIL APPLN. 188/2022 FILED BY PINKI IRANI (DISPOSED
ON : 2022-02-14 )

CRL.M.C. 2657/2022 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2022-05-30 )

BAIL APPLN. 79/2023 FILED BY POOJA SINGH
(DISPOSED ON : 2023-08-29 )

CRL.M.C. 1031/2023 FILED BY SUNIL KUMAR
(DISPOSED ON : 2023-02-15 )

W.P.(CRL) 521/2023 FILED BY LEENA PAULOSE
(DISPOSED ON : 2024-07-12 )

CRL.M.C. 3194/2023 FILED BY JAI PRAKASH SINGHAL
(DISPOSED ON : 2023-05-04 )

CRL.M.C. 5012/2023 FILED BY JAI PRAKASH SINGHAL
(DISPOSED ON : 2023-10-31)

CRL.M.C. 6790/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-04 )

BAIL APPLN. 1814/2023 FILED BY AVTAR SINGH
KOCCHAR @ DOLLY (DISPOSED ON : 2023-11-29 )
CRL.M.C. 9462/2023 FILED BY JACQUELINE FERNANDEZ
(D. OF HEARING : 2025-04-03 )

W.P.(CRL) 1087/2024 FILED BY SUKASH
CHANDRASHEKHAR @ SUKESH (DISPOSED ON : 2024-
04-16 )

BAIL APPLN. 1821/2024 FILED BY ARUN MUTHU
(DISPOSED ON : 2025-02-20 )

BAIL APPLN. 4576/2024 FILED BY DHARAM SINGH
MEENA (D. OF HEARING : 2025-03-12 )

W.P.(CRL) 638/2025 FILED BY STATE (D. OF HEARING :
2025-03-17 )

BAIL APPLN. 933/2025 FILED BY SUNDER BORA (D. OF
HEARING : 2025-03-05 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-ECIR
54/2021)
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:;Irll.illl\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME | OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
69 CRL.L.P.-566/2019 SH. SANJAY KUMAR PIYUSH JAIN, YADAV
CRL.M.A. 38395/2019 V/s STATE & ANR. & ASSOCIATES

OTHER DETAILS OF ADVOCATES:
PIYUSH JAIN()(9873929289)(PETITIONER)

NOTE: CRL.M.A.7129/2025 SHALL BE TAKEN UP ALONGWITH CRL.L.P.-274/2019 LISTED AT ITEM NO.26

COURT NO. 41
HON'BLE MS.JUSTICE JYOTI SINGH

NOTE : "SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmnijeshnair@gmail.com

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1£fa995927d292326703dfba03f

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
53 W.P.(C)-2806/2025 SHOBHIT SHARMA ARUN KUMAR BATTA subject to office objection
CM APPL. 13337/2025 V/s MUNCIPAL CORPORATION OF
CM APPL. 13338/2025 DELHI & ORS.
OTHER DETAILS OF ADVOCATES:
ARUN BATTA/ INDIRA MARLA/ ROHAN
SHARMA(ARUNBATTA@GMAIL.COM,
ABDUL.VAHID704@GMAIL.COM)(9810064103)(PETITIONER)
SANTOSH KUMAR TRIPATHI, PUSHKAR SOOD,
MCD(STANDINGCOUNSELGNCTD@GMAIL.COM,
PUSHKARSOODO03@GMAIL.COM,
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT)
54 |\W.P.(C)-2809/2025 SH SALMAN SUBHASH CHANDRA LOCHAKIA

CM APPL. 13352/2025 V/s MUNUCIPAL CORPORATION OF
DELHI AND OTHERS

OTHER DETAILS OF ADVOCATES:
GAGAN
BINDRA(GAGAN_BINDRA@YAHOO.COM)(8802143289)(PETITIONER)
DDA, MCD(DDACHAMBERHC@DDA.ORG.IN,
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

RAZIYA MIRZA()(9873055388)(RESPONDENT)

FOR ADMISSION

55 W.P.(C)-11208/2005 M.N.VASUDEVA & ANR. MR.SUDHIR NANDRAJOG, MR
WITH W.P.(C) 11226/2005 V/s N.D.M.C. SACHIN NAWANI, ANJANA
W.P.(C) 11215/2005 GOSAIN, MADHU TEWATIA,
W.P.(C) 11228/2005 VIVEK SOOD, PREET PAL SINGH,
W.P.(C) 11211/2005 SAKSHI POPLI

OTHER DETAILS OF ADVOCATES:

56 W.P.(C)-11211/2005 M/S RAMESH APARTMENTS DELHI P. |MR.SUDHIR NANDRAJOG, MR
WITH W.P.(C) 11228/2005 V/s N.D.M.C. SACHIN NAWANI, MS ANJANA
W.P.(C) 11215/2005 GOSAIN, MADHU TEWATIA,
W.P.(C) 11226/2005 VIVEK SOOD, SAKSHI POPLI,

AKHIL SHARMA

OTHER DETAILS OF ADVOCATES:
AKHIL
SHARMA(AKHILSHARMA1@HOTMAIL.COM)(9811333549)(PETITIONER)

11
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57 W.P.(C)-11215/2005 M/S ASHISH GUPTA & CO. P. LTD. MR.SUDHIR NANDRAJOG, MR
V/s N.D.M.C. SACHIN NAWANI, MS ANJANA
GOSAIN, MADHU TEWATIA,
VIVEK SOOD, PREET PAL SINGH,

SAKSHI POPLI
OTHER DETAILS OF ADVOCATES:
58 W.P.(C)-11226/2005 PRAMOD KUMAR GUPTA MR.SUDHIR NANDRAJOG, MR
V/s N.D.M.C. SACHIN NAWANI, MS ANJANA

GOSAIN, MADHU TEWATIA,
VIVEK SOOD, PREET PAL SINGH,

SAKSHI POPLI
OTHER DETAILS OF ADVOCATES:
59 W.P.(C)-11228/2005 M/S ASHISH GUPTA & CO.P. LTD. MR.SUDHIR NANDRAJOG, MR
V/s N.D.M.C. SACHIN NAWANI, MS ANJANA

GOSAIN, MADHU TEWATIA,
GAURAYV BARATHI, VIVEK
SOOD, SAKSHI POPLI

OTHER DETAILS OF ADVOCATES:

AFTER NOTICE MISC. MATTERS

60 W.P.(C)-3740/2017 ALL INDIA INSTITUTE OF MEDICAL V.S.R. KRISHNA
CM APPL. 16472/2017 SCIENCES
V/s NEW DELHI MUNICIPAL
CORPORATION & ANR

OTHER DETAILS OF ADVOCATES:

61 W.P.(C)-10049/2024 SURENDER KUMAR HARSH RAJPUT, AAKANKSHA
CM APPL. 41064/2024 V/s DELHI JAL BOARD & ANR. KAUL, AAKANKSHA KAUL
CM APPL. 12942/2025

OTHER DETAILS OF ADVOCATES:

MAHIPAL SINGH
RAJPUT(MAHIPALRAJPUTADV@GMAIL.COM)(9212126925)(PETITIONER)
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)(0)(RESPONDENT)
AADKANKSHA
KAUL(AAKANKSHAKAUL154@GMAIL.COM)(9818131566)(RESPONDENT)
AAKANKSHA
KAUL(AAKANKSHAKAUL154@GMAIL.COM)(9818131566)(RESPONDENT)

NOTE:CM APPL.13297/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-7968/2023 LISTED AT ITEM NO.27

COURT NO. 43
HON'BLE MR. JUSTICE PRATEEK JALAN

NOTE:CM APPL.13292/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-6152/2024 LISTED AT ITEM NO.45
NOTE:CM APPL.13321/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-10698/2020 LISTED AT ITEM NO.25
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COURT NO. 30
HON'BLE MR.JUSTICE SANJEEV NARULA

NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST

IS OVER.”

[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,
PLEASE CONTACT, MR.NANDAN SINGH(9319815952) ,COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnandansingh.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
64 W.P.(CRL)-1360/2023 ROHIT SHARMA VISHNU SHARMA, AMRITI SINGH
WITH W.P.(CRL) 883/2024 V/s STATE OF NCT OF DELHI & ANR.
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
VISHNU SHARMA (ADVOCATEVISHNU@GMAIL.COM)(9873181685)(PETITIONER) :(ECONOMIC OFFENCE WING-201/2021)
KAPIL SHARMA W.P.(CRL) 883/2024 FILED BY PARVINDER PAL
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) SINGH (D. OF HEARING : 2025-03-05 )
AMRITI SINGH(AMRITI@VRCHAMBERS.IN)(9643448114)(PETITIONER)
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
201/2021)
65 W.P.(CRL)-883/2024 PARVINDER PAL SINGH GAURAYV PATEL
V/s STATE OF NCT OF DELHI & ANR.
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
GAURAV PATEL(GAURAVPATEL829@GMAIL.COM)(9455160761)(PETITIONER) :(ECONOMIC OFFENCE WING-201/2021)
KAPIL W.P.(CRL) 1360/2023 FILED BY ROHIT SHARMA (D.

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |OF HEARING : 2025-03-05 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
201/2021)
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COURT NO. 26
HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA

NOTE: IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN
ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN
ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.

CLICK TO JOIN VC:

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvecl

MEETING NUMBER: 2512 399 8226

PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankaj.dhc@gov.in

:Jl-ll.gll\l\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
40 CM APPL. 11975/2025 RAJNISH KHOSLA KESHAV SEHGAL
CM APPL. 11976/2025 V/s USHA GHAI & ORS.

In C.R.P.-304/2024(Disposed off case)

OTHER DETAILS OF ADVOCATES:

KESHAV
SEHGAL(KESHAVSEHGAL.LAW@GMAIL.COM)(9999989899)(PETITIONER)
USHA (CHANDAN.CHAWLAS@GMAIL.COM)(9324081048)(RESPONDENT)
SANJAY(SANJAYGHAI30@GMAIL.COM)(9891158921)(RESPONDENT)
LALITA(LALITAGHAI19@GMAIL.COM)(9312315945)(RESPONDENT)
SEEMA(CHANDAN.CHAWLAS@GMAIL.COM)(9213894691)(RESPONDENT)

COURT NO. 49
HON'BLE MR.JUSTICE DINESH KUMAR SHARMA

NOTE:CM APPL.13243/2025 SHALL BE TAKEN UP ALONGWITH RSA-153/2022 LISTED AT ITEM NO.47

NOTE:CM APPL.13247/2025 SHALL BE TAKEN UP ALONGWITH RSA-152/2022 LISTED AT ITEM NO.46
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COURT NO. 31
HON’'BLE MR. JUSTICE ANOOP KUMAR MENDIRATTA

NOTE: AS DIRECTED BY HON’'BLE LORDSHIP, CASES FIXED IN THE CATERGORY OF
“SPECIAL BENCH MATTERS (DIRECTED BY HON’'BLE THE CHIEF JUSTICE)”

SHALL BE TAKEN UP AT 02:30 P.M.

NOTE: “COUNSELS ARE REQUESTED TO ENSURE THEIR PRESENCE IN THE MATTERS OF SITTING/
FORMER MPs/ MLAs.”

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sang.sudan2004@agmail.com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME | OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
25 CRL.M.C.-59/2025 MANEESH TRIVEDI DINESH KUMAR WITH CRL.M.C 2436/2018
CRL.M.A. 279/2025 V/s PALLAVI TRIVEDI TIWARY

OTHER DETAILS OF ADVOCATES:
DINESH KUMAR
TIWARY()(9210004761)(PETITIONER)
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COURT NO. 51
HON'BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”.

NOTE: “ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE

MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.”

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 1186.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

bhupesh.kumar@dhc.nic.in

:;IrlI::l“I\IIIIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
60 RC.REV.-226/2018 SUDERSHAN KUMAR NARENDER SHARMA, SONIA Listing Remarks:
CM APPL. 73237/2024 V/s HARISH CHAND GARG MALHOTRA, OM PARKASH VERMA, PART HEARD

SHALINI KAPOOR

OTHER DETAILS OF ADVOCATES:

NARENDER SHARMA()(9811480411)(PETITIONER)

J K SETH(JKSETHANDCOMPANY @GMAIL.COM)(0)(RESPONDENT)

SHALINI KAPOOR(JKSETHANDCOMPANY@GMAIL.COM)(9810160155)(RESPONDENT)

61 W.P.(C)-2382/2020 RENU RATTAN RENU RATTAN, MAIBAM
V/s UNITED INDIA INSURANCE COMPANY LIMITED AND ORS. |NABAGHANASHYAM SINGH,
ROHAN RISHI BHATNAGAR

OTHER DETAILS OF ADVOCATES:
RENU RATTAN()(8383896644)(PETITIONER)

MAIBAM NABAGHANASHYAM
SINGH(GHANAMAIBAMADV@GMAIL.COM)(9811406660)(RESPONDENT)

ROHAN RISHI BHATNAGAR(ROHANRISHIBHATNAGAR@GMAIL.COM)(8744977771)(PETITIONER)

62 RC.REV.-179/2024 BHUPENDER SINGH TUSHAR PAHWA
CM APPL. 37883/2024 V/s M/S OLIVE EXIM
CM APPL. 53351/2024
CM APPL. 76293/2024
CM APPL. 5398/2025

OTHER DETAILS OF ADVOCATES:

TUSHAR PAHWA(TUSHARPAHWA006@GMAIL.COM)(9992550129)(PETITIONER)
SHUBHAM(SHUBHAMAGARWAL1308@GMAIL.COM)(0)(RESPONDENT)

TUSHAR PAHWA (TUSHARPAHWA006@GMAIL.COM)(9992550129)(PETITIONER)
SHUBHAM AGARWAL(SHUBHAMAGARWAL1308@GMAIL.COM)(0)(RESPONDENT)
TUSHAR PAHWA(TUSHARPAHWA006@GMAIL.COM)(9992550129)(PETITIONER)
SHUBHAM AGARWAL(SHUBHAMAGARWAL1308@GMAIL.COM,
RAJIVRANJANSHUKLA01@GMAIL.COM)(9999877470)(RESPONDENT)
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63 RC.REV.-221/2024 NATIONAL TEXTILE CORPORATION LTD VIKRANT NILESH GOYAL
V/s ASHOK KUMAR RUSTOGI

OTHER DETAILS OF ADVOCATES:
VIKRANT N GOYAL(VNGOYAL@GMAIL.COM)(9953228888)(PETITIONER)
ASHOK()(9999985636)(RESPONDENT)

FOR DIRECTIONS

64 W.P.(C)-4987/2006(Disposed off MAHAVEER MR. REETESH SINGH, MR.RAO VIJAY
case) V/s U.O.1 & ANR PAL, MANOIJ OHRI, JAHANVI
VOHRA, R.N.SINGH, SUPARNA
SRIVASTAVA, GAGANMEET SINGH
SACHDEVA

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

GAGANMEET SINGH SACHDEVA(GAGANMEET3@GMAIL.COM)(9582055425)(RESPONDENT)
FOR COMPLIANCE

65 RC.REV.-206/2024(Disposed off case) M/S R.K. SHARMA AND BROS THROUGH SUCCESSOR IN PRIYA SONI, SHILPINDER SINGH
INTEREST SMT MITHILESH SHARMA SOBTI
V/s MRS RAJ KUMARI MOONDHRA

OTHER DETAILS OF ADVOCATES:
SHILPINDER SINGH SOBTI(KOHLISOBTI@GMAIL.COM)(9910040471)(RESPONDENT)

NOTE:CM APPL.13233/2025 SHALL BE TAKEN UP ALONGWITH RC.REV-92/2021 LISTED AT ITEM NO.31

COURT NO. 36
HON'BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: CRL.M.A.7046,7047/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN. -537/2025 LISTED AT ITEM NO.17
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COURT NO. 32
HON'BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

1 .NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT
SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.
ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT
THROUGH E-MAIL/WHATSAPP.

3.NOTE: THE CASES PERTAINS TO QUASHING OF FIR ON JOINT REQUEST, OF ADVANCE LIST, WILL BE TAKEN AT 02:30 P.M.

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhch

Meeting number 25184205783

FOR ADJOURNMENT SLIP : courtmaster(09@gmail.com

FOR SENDING APPEARANCE : https://forms.gle/vauowA4aiTxPqcBh9 from 10:00A.M.-4:30 P.M.
ITEM | CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
NUMBER
BAIL
62  BAILAPPLN.-4298/2024  MOHAN @ TINKAL NIRMAL SINGH

V/s STATE OF GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(PUL

JITENDER TYAGI PRAHLADPUR-258/2017)
(ADV.NIRMALVERMA1993@GMAIL.COM)(9810008859)(PETITIONER) BAIL APPLN. 3787/2020 FILED BY NARESH @ KHAJJU (DISPOSED
KAPIL SHARMA ON :2020-12-01)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 2985/2020 FILED BY NARESH (DISPOSED ON : 2020-

10-20)

BAIL APPLN. 3963/2020 FILED BY NARESH @ KHAJJU (DISPOSED

ON :2020-12-11)

BAIL APPLN. 1755/2020 FILED BY NARESH @ KHAJJU (DISPOSED

ON : 2020-07-17 )

BAIL APPLN. 2562/2021 FILED BY RAJESH@VANAR (DISPOSED

ON :2021-08-04 )

BAIL APPLN. 2491/2021 FILED BY NARESH @ KHAJJU (DISPOSED

ON : 2021-08-04 )

BAIL APPLN. 1981/2021 FILED BY MOHAN @ TINKAL (DISPOSED

ON : 2021-08-25)

BAIL APPLN. 185/2022 FILED BY MOHAN @ TINKAL (DISPOSED

ON : 2022-05-04 )

BAIL APPLN. 2072/2022 FILED BY RAJESH@VANAR (DISPOSED

ON :2022-07-12)

BAIL APPLN. 1748/2022 FILED BY DANISH @ CHINTU (DISPOSED

ON :2022-11-11)

BAIL APPLN. 1056/2023 FILED BY MOHAN @ TINKAL (DISPOSED

ON :2023-04-19)

BAIL APPLN. 516/2023 FILED BY DANISH @ CHINTU (DISPOSED

ON : 2024-07-29)

BAIL APPLN. 1974/2023 FILED BY MOHAN @ TINKAL (DISPOSED

ON : 2024-01-09 )

BAIL APPLN. 2019/2024 FILED BY NARESH @ KHAJJU (DISPOSED

ON : 2024-10-08 )

P.S.-FIR NO. :(PUL PRAHLADPUR-258/2017)

NOTE: CRL.M.A.7043/2025 SHALL BE TAKEN UP ALONGWITH W.P. (CRL)-448/2024 LISTED AT ITEM NO.23
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HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

107 |CM APPL. 13343/2025
In W.P.(C)-351/2025

108 |W.P.(C)-2805/2025
CM APPL. 13335/2025
CM APPL. 13336/2025

109 W.P.(C)-2811/2025
CM APPL. 13362/2025

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

110 |W.P.(C)-2813/2025
CM APPL. 13386/2025

OTHER

PARTY NAME ADVOCATE NAME INFORMATION

GMR ENERGY LIMITED AGARWAL LAW ASSOCIATES
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

RISHI AGRAWALA, DAKSH ARORA(RISHI@AGLAW.IN;
DAKSH.ARORA@AGLAW.IN)(42200000)(PETITIONER)

BHARAT PETROLEUM CORPORATION LIMITED, UOI(SECYEXP@NIC.IN, CMD@BHARATPETROLEUM.IN,
LEGALINFO@BHARATPETROLEUM.IN)(0)(RESPONDENT)

.(KOURA_CO@BOL.NET.IN, SEC.PNG@NIC.IN, UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

M/S TATVA HOSPITALITY THROUGH ITS PARTNER MR VARUN BANSAL (MANOJ GORKELA
V/s THE COMMISSIONER OF POLICE & ORS.

OTHER DETAILS OF ADVOCATES:

MANOJ GORKELA, NIHIT DALMIA(ADVNIHITDALMIA@GMAIL.COM)(9350720673)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

DELHI POLICE, C EXCISE, ADDLCP(CP.SANJAYARORA@DELHIPOLICE.GOV.IN, CEXCISE@NIC.IN, ADDLCP.LIC-
DL@NIC.IN)(0)(RESPONDENT)

R KSHARMA VIRENDAR PARKASH SHARMA  |Subject To Office
V/s M/S BSES YAMUNA POWER LTD AND ORS. Objection

OTHER DETAILS OF ADVOCATES:

V.P. SHARMA(VPSHARMA_2008@REDIFFMAIL.COM)(7982480182)(PETITIONER)
RELIANCE ADA, LEGAL TEAM PLC, NCDRC(CEO.SECTT@RELIANCEADA.COM,
LEGALTEAM.PLC@GMAIL.COM, NCDCR@NIC.IN)(0)(RESPONDENT)

PARTY NAME ADVOCATE NAME OTHER INFORMATION

GAUTAM OVERSEAS LTD & ANR. VIKASH KUMAR SUBJECT TO OFFICE
V/s REGISTRAR OF COMPANIES MINISTRY OF CORPORATE OBJECTION
AFFAIRS NCT DELHI HARYANA

OTHER DETAILS OF ADVOCATES:

SAIKRISHNA & ASSOCIATES(SOHRAB@SAIKRISHNAASSOCIATES.COM)(9313043105)(PETITIONER)
ROC DELHI, UNION OF INDIA(ROC.DELHI@MCA.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

NOTE:CM APPL.13269/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-15825/2023 LISTED AT ITEM NO.93

NOTE:CM APPL.13298/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-1361/2025 LISTED AT ITEM NO.15
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NOTE

NOTE:

NOTE:

COURT NO. 10
HON'BLE MR.JUSTICE AMIT MAHAJAN

ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR'
AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'.

"REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF
COUNSELS FOR BOTH SIDES IS NECESSARY) .”

FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

:JLEJ““’,"BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR DIRECTION ON OFFICE NOTE
38 MAC.APP.-138/2024 NEW INDIA ASSURANCE CO. LTD. SAHIL PAUL, RANVIR SINGH
CM APPL. 22373/2024 V/s MOHD SALEEM (SINCE DECEASED) THROUGH HIS LEGAL RATHI
CM APPL. 22786/2024 REPRESENTATIVES & ORS.
CM APPL. 24696/2024
CM APPL. 37915/2024
OTHER DETAILS OF ADVOCATES:
SAHIL PAUL(SAHILPAUL91@GMAIL.COM)(9810239118)(PETITIONER)
SAHIL PAUL (SAHILPAUL91@GMAIL.COM)(0)(PETITIONER)
R S RATHI (RSRATHIADVOCATE@GMAIL.COM)(9810868733)(RESPONDENT)
SAHIL PAUL(SAHILPAUL91@GMAIL.COM)(9810239118)(PETITIONER)
RS RATHI(RSRATHIADVOCATE@GMAIL.COM)()(RESPONDENT)
SAHIL PAUL(SAHILPAUL91@GMAIL.COM)(9810239118)(PETITIONER)
SAHIL(SAHILPAUL91@GMAIL.COM)()(PETITIONER)
R S RATHI (RSRATHIADVOCATE@GMAIL.COM)(9810868733)(RESPONDENT)
39  MAC.APP.-315/2024 MOHD. SALEEM (SINCE DECEASED) THROUGH HIS LEGAL REPRESENTATIVES |RANVIR SINGH RATHI, SAHIL
CM APPL. 36652/2024 AND ORS. PAUL

V/s NEW INDIA ASSURANCE CO. LTD AND ANR.

OTHER DETAILS OF ADVOCATES:
R S RATHI(RSRATHIADVOCATE@GMAIL.COM)(9810868733)(PETITIONER)
SAHIL PAUL(SAHILPAUL91@GMAIL.COM)(9810239118)(RESPONDENT)
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COURT NO. 15
HON'BLE MR. JUSTICE SAURABH BANERJEE

NOTE:CM APPL.13221/2025 SHALL BE TAKEN UP ALONGWITH RFA-280/2022 LISTED AT ITEM NO.09

NOTE:CM APPL.13230/2025 SHALL BE TAKEN UP ALONGWITH LA.APP. 171/2023 LISTED AT ITEM NO.O02

NOTE:CM APPL.13248,13249,13250/2025 SHALL BE TAKEN UP ALONGWITH LA.APP-61/2024 LISTED AT ITEM NO.O03

COURT NO. 28
HON'BLE MR.JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR DIRECTION ON OFFICE NOTE
51 CRL.M.C.-5505/2023 BALA NARASIMHA MURTHY SANDEEP SINGH
CRL.M.A. 20795/2023 V/s M/S SITI NETWORK LIMITED

OTHER DETAILS OF ADVOCATES:
SHAILENDRA KR. SINGH
(SAHABSINGHPARMAR230@GMAIL.COM)(9818104905)(PETITIONER)
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05.03.2025

COURT NO. 21

SUPPLEMENTARY CAUSE LIST

HON'BLE MR.JUSTICE GIRISH KATHPALIA

NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING

THROUGH VIRTUAL MODE,

I.E.,

ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE.

NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT

NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.

NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN

THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.

NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT
TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

manish.prasad@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

44 CM APPL. 13341/2025
In RFA-139/2025

45 RFA-222/2025
CM APPL. 13353/2025
CM APPL. 13354/2025
CM APPL. 13355/2025
CM APPL. 13356/2025

AFTER NOTICE MISC. MATTERS

46 CM APPL. 68921/2024
CM APPL. 13339/2025
CM APPL. 13340/2025
In RFA-748/2024

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

47 RFA-223/2025
CM APPL. 13384/2025
CM APPL. 13385/2025

PARTY NAME ADVOCATE NAME

SMT. SHALLY CHAWLA NOOR ALAM
V/s SH. RAJESH AGGARWAL & ANR.

OTHER DETAILS OF ADVOCATES:

NOOR ALAM (NOORALAM22@GMAIL.COM)(9717820857)(PETITIONER)

SAGAR CHAUHAN(SAGARCHAUHAN.LEGAL@GMAIL.COM)(0)(RESPONDENT)

NOOR ALAM(NOORALAM222@GMAIL.COM)(9717820857)(PETITIONER)

SAGAR CHHAUHAN(SAGARCHAUHAN.LEGAL@GMAIL.COM)(9886853851)(RESPONDENT)

KAMAL KANT SHARMA ASHWANI KUMAR MISHRA
V/s RAJ RANI UPPAL & ANR.

OTHER DETAILS OF ADVOCATES:
G C MISHRA (ASHWINI.MISHRA1@YAHOO.CO.IN)(9811514844)(PETITIONER)
SUMIT AHUJA(SUMITAHUJA123@GMAIL.COM)(0)(RESPONDENT)

CEMENT CORPORATION OF INDIA NILANJAN CHATTERJEE
V/s SHRI JAGDISH CHANDER

OTHER DETAILS OF ADVOCATES:

NILANJAN CHATTERJEE(NILANJAN@GPLC.IN)(9955838383)(PETITIONER)
JAGDISH()(9868101409)(RESPONDENT)
SDR(SDRAMANADVANCESERVICE@GMAIL.COM)(0)(RESPONDENT)
NILANJAN CHATTERJEE(NILANJAN@GPLC.IN)(9955838383)(PETITIONER)
JAGDISH CHANDER(JAGDISH.CHANDER@GMAIL.COM)(0)(RESPONDENT)
NILANJAN CHATTERJEE(NILANJAN@GLPLC.IN)(9955583838)(PETITIONER)
JAGDISH CHANDER(JAGDISH.CHANDER@GMAIL.COM)(0)(RESPONDENT)

PARTY NAME ADVOCATE NAME

ANJU TOMAR AND ORS ISHAAN MICHU
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ISHAN MICHU(ADVISHAANMICHU92@GMAIL.COM)(9599122004)(PETITIONER)
DPRGSSH(DPRGSSH@GMAIL.COM)(0)(RESPONDENT)
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05.03.2025

COURT NO. 22

SUPPLEMENTARY CAUSE LIST

HON'BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail.com

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

43 W.P.(C)-2808/2025
CM APPL. 13350/2025
CM APPL. 13351/2025

44 W.P.(C)-2810/2025
CM APPL. 13359/2025

ITEM

PARTY NAME ADVOCATE NAME

RISHITA SACHDEVA NIRMAL PRASAD
V/s STATE OF KARNATAKA & ORS.

OTHER DETAILS OF ADVOCATES:

NIRMAL PRASAD(NIRMALNAIRPRASAD@GMAIL.COM)(9765660259)(PETITIONER)

INDUSIND , UNION OF INDIA, PSSTM(NODAL.OFFICER@INDUSIND.COM, UOIDHC@GMAIL.COM,
S10PSSTM@GMAIL.COM)(1123384193)(RESPONDENT)

KSP, CENPS WHITE FIELD, CCPS(KRPURAMBCP@KSP.GOV.IN, CENPSWHITEFIELDBCP@KSP.GOV.IN,
CCPS-HAN-RJ@GOV.IN)(0)(RESPONDENT)

M K INDUSTRIES PULKIT VERMA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
AKHIL GUPTA/ PULKIT VERMA(PULKIT@ENURELEGAL.COM)(9716694879)(PETITIONER)
UNION OF INDIA, DL TEAM BSD VIVEK VIHAR JH SHARMA(UOIDHC@GMAIL.COM,

DLTEAMBSDVIVEKVIHAR@YESBANK.IN, ADVJIHSHARMA@GMAIL.COM)(1123384193)(RESPONDENT)

ALOK SANGWAN, LOKESH SINHA(ALOKSANGWAN@GMAIL.COM,
LOKESHSINHALASSOC@GMAIL.COM)(0)(RESPONDENT)

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
AFTER NOTICE MISC. MATTERS
45 CONT.CAS(C)-298/2021 RENAISSANCE BUILDCON COMPANY PVT. LTD. & ORS. RAIJIV BAJAJ, RAJIV BAJAJ, SHIV
CM APPL. 11981/2021 V/s BALDEV CHAND BANSAL & ORS. CHOPRA

CM APPL. 20358/2022
CM APPL. 20725/2022
CM APPL. 40165/2022
WITH CONT.CAS(C) 802/2021

OTHER DETAILS OF ADVOCATES:
KANISH RAAJ GAMBHIR(KRG@DDCORP.IN)(9873172226)()

KANISH RAAJ GAMBHIR(KRG@DDCORP.IN)(9873172226)()

RENAISSANCE BUILDCON COMPANY PVT.
LTD.(RENAISSANCEBUILDCONCOMPANY@GMAIL.COM)(9873172222)()

SANJAY GAMBHIR(SG@DDCORP.IN)(9873172226)()

KARAN GAMBHIR(KG@DDCORP.IN )(9811634548)()

KARAN GAMBHIR(KG@DDCORP.IN )(9811634548)()

SANJAY GAMBHIR(SG@DDCORP.IN)(9873172226)()

RENAISSANCE BUILDCON COMPANY PVT.
LTD.(RENAISSANCEBUILDCONCOMPANY@GMAIL.COM)(9873172222)()

KANISH RAAJ GAMBHIR(KRG@DDCORP.IN)(9873172226)()

RENAISSANCE BUILDCON COMPANY PVT.
LTD.(RENAISSANCEBUILDCONCOMPANY@GMAIL.COM)(9873172222)()

SANJAY GAMBHIR(SG@DDCORP.IN)(9873172226)()

KARAN GAMBHIR(KG@DDCORP.IN )(9811634548)()

RAJIV BAJAJ(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)

M/S DD GLOBAL CAPITAL PVT. LTD.(DDGLOBALCAPITALPVTLTD@GMAIL.COM)()(PETITIONER)
M/S PAISALO DIGITAL LTD.(CS@PAISALO.IN)()(PETITIONER)

M/S CAPITAL AUTOWORLD PVT. LTD.(CAPITALAUTOWORLD@DDAUTO.IN)()(PETITIONER)
M/S DD GLOBAL CAPITAL PVT. LTD.(DDGLOBALCAPITALPVTLTD@GMAIL.COM)()(PETITIONER)
SANJEEV GARG(GARG_CA@HOTMAIL.COM)(9417200368)(PETITIONER)

M/S PAISALO DIGITAL LTD.(CS@PAISALO.IN)()(PETITIONER)

M/S CAPITAL AUTOWORLD PVT. LTD.(CAPITALAUTOWORLD@DDAUTO.IN)()(PETITIONER)
SANJEEV GARG(GARG_CA@HOTMAIL.COM)(9417200368)(PETITIONER)

M/S PAISALO DIGITAL LTD.(CS@PAISALO.IN)()(PETITIONER)
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https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

05.03.2025 SUPPLEMENTARY CAUSE LIST

M/S CAPITAL AUTOWORLD PVT. LTD.(CAPITALAUTOWORLD@DDAUTO.IN)()(PETITIONER)
M/S DD GLOBAL CAPITAL PVT. LTD.(DDGLOBALCAPITALPVTLTD@GMAIL.COM)()(PETITIONER)
SANJEEV GARG(GARG_CA@HOTMAIL.COM)(9417200368)(PETITIONER)

DD GLOBAL (DDGLOBALCAPITALPVTLTD@GMAIL.COM)()(RESPONDENT)

ABHISHEK (ABHISHEK@INDOLEGALSERVICES.IN)()(RESPONDENT)

CAPITAL AUTOWORLD(ACPITALAUTOWORLD@DDAUTO.IN)()(RESPONDENT)

CA GARG(GARG_CA@HOTMAIL.COM)(9891919168)(RESPONDENT)
PAISALO(CS@PAISALO.IN)()(RESPONDENT)

RAJIV BAJAJ(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)
ASHUTOSH(ASHUTOSH@INDOLEGALSERVICES.IN)()(RESPONDENT)

RAJIV BAJAJ & KARAN PRAKASH(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)
ASHUTOSH(ASHUTOSH@INDOLEGALSERVICES.IN)()(RESPONDENT)

RAJIV BAJAJ(RAJIV BAJAJ@GMAIL.COM)(9810806329)(PETITIONER)
ASHUTOSH(ASHUTOSH@INDOLEGALSERVICES.COM)()(RESPONDENT)

SHIV CHOPRA(ADVSHIVCHOPRA@GMAIL.COM)(9711298808)(PETITIONER)

46 CONT.CAS(C)-802/2021 RENAISSANCE BUILDCON COMPANY PVT. LTD. & ORS. RAJIV BAJAJ, RAJIV BAJAJ,
CM APPL. 38927/2021 V/s TARJINDER KUMAR BANSAL & ORS. ASHUTOSH GUPTA, SHIV CHOPRA
CM APPL. 51855/2022

OTHER DETAILS OF ADVOCATES:
RAJIV BAJAJ & KARAN PRAKASH(RAJIVBJAILAW@GMAIL.COM)(9810806329)(PETITIONER)

RAJIV BAJAJ & KARAN PRAKASH(RAJIVBAJAJILAW@GMAIL.COM)(9810806329)(PETITIONER)

RAJEEV KUMAR()(9814958863)(RESPONDENT)

BDR BUILDERS AND DEVELOPERS PVT LTD(RAJESH393@GMAIL.COM)(9810031551)(RESPONDENT)

DD GLOBAL CAPITAL PVT LTD(DDGLOBALCAPITALPVTLTD@GMAIL.COM)(9873172226)(RESPONDENT)
ABHISHEK AGGARWAL(ABHISHEK@INDOLEGALSERVICE.IN)(8800229707)(RESPONDENT)

ASHUTOSH GUPTA , GAURAV RANA(ASHUTOSH@INDOLEGALSERVICES.COM)(9871433339)(PETITIONER)
RAJIV BAJAJ (RAJIVBAJAILAW@GMAIL.COM)()(RESPONDENT)

RENAISSANCEBUILDCON CONPANY(RENAISSANCEBUILDCONCOPMAY@GMAIL.COM)()(RESPONDENT)
CA GARG(GARG_CA@HOTAMIL.COM)()(RESPONDENT)
RAJESH(RAJESH393@GMAIL.COM)()(RESPONDENT)

DDGLOBAL CAPITAL(DDGLOBALCAPITALPVTLTD@GMAIL.COM)()(RESPONDENT)
DDCORP(KG@DDCORP.IN)()(RESPONDENT)

SHIV CHOPRA(ADVSHIVCHOPRA@GMAIL.COM)(9711298808)(PETITIONER)

47 CONT.CAS(C)-915/2024 SALMA DAM JOINT VENTURE & ANR. PRITY SHARMA
WITH CONT.CAS(C) 943/2024 V/s WAPCOS LIMITED & ANR.
OTHER DETAILS OF ADVOCATES:
48 CONT.CAS(C)-943/2024 ANGELIQUE INTERNATIONAL PVT LTD ISHAN SANGHI
WITH CONT.CAS(C) 915/2024 V/s WAPCOS LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:
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05.03.2025

COURT NO. 16
HON'BLE MR.JUSTICE DHARMESH SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

faisal.zaki@dhc.nic.in

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO

MEETING NUMBER: 25127330441

SUPPLEMENTARY CAUSE LIST

ADVOCATE NAME

PRASHANT MENDIRATTA, SUNIL

SANDHYA CHAWLA

ITEM
NUMBER CASE NUMBER PARTY NAME
FRESH MATTERS & APPLICATIONS
205 |CM APPL. 13342/2025 AARZOO MALIK
In CONT.CAS(C)-1867/2023 V/s APOORV SHRIVASTAVA
OTHER DETAILS OF ADVOCATES:
PRASHANT MENDIRATTA (PMLAWCHAMBERS@GMAIL.COM)(9811182500)(PETITIONER)
AARZOO MALIK(MALIKAARZOO28@GMAIL.COM)(9319641278)(PETITIONER)
APOORV(APOORV.SHRIVASTAVA1992@GMAIL.COM)(9001202001)(RESPONDENT)
PRASHANT MENDIRATTA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(PETITIONER)
SUNIL (SUNIL.LAW99@GMAIL.COM)(9899129933)(PETITIONER)
206 |FAO-50/2025 SMFG INDIA HOME FINANCE CO. LTD (FORMERLY KNOWN AS
CM APPL. 13360/2025 FULLERTON INDIA)
CM APPL. 13361/2025 V/s HARJINDER KAUR & ANR.

OTHER DETAILS OF ADVOCATES:

TRULEGAL SOLUTINS (SANDHYA@TRULEGAL.CO.IN)(9971283481)(PETITIONER)
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05.03.2025

COURT NO. 24

SUPPLEMENTARY CAUSE LIST

HON'BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi93@gmail.com

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

64  (CM(M)-442/2025
CM APPL. 13357/2025
CM APPL. 13358/2025

65  CM(M)-443/2025
CM APPL. 13363/2025
CM APPL. 13364/2025

66  CM(M)-444/2025
CM APPL. 13367/2025
CM APPL. 13368/2025

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

67  CM(M)-445/2025
CM APPL. 13381/2025
CM APPL. 13382/2025

CASE NUMBER

68 CM(M)-446/2025
CM APPL. 13383/2025

PARTY NAME ADVOCATE NAME

SMT SHAKUNTALA GUPTA PRAVEEN SURI
V/s SH SANJEEV BANSAL AND ORS

OTHER DETAILS OF ADVOCATES:
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
PRAVEEN SURI (PRAVEENSURI73@GMAIL.COM)(0)(PETITIONER)

AJAY (LAWYERAJAY@YAHOO.COM)(0)(RESPONDENT)

AJAY (LAWYERAJAY@YAHOO.COM)(0)(RESPONDENT)

PRIME CARE HOSPITAL LTD. & ANR. SOURABH GUPTA
V/s KAMLA DEVI DECEASED & ORS.

OTHER DETAILS OF ADVOCATES:
SAMAYA LAW(SOURABH@SAMAYALAW.IN)(9999031721)(PETITIONER)
R()(9643277835)(RESPONDENT)
R()(9818836772)(RESPONDENT)
R()(9868667510)(RESPONDENT)
R()(9999910846)(RESPONDENT)

OTHER INFORMATION

VEER SINGH THROUGH POWER OF ATTORNEY DSNR LEGAL ADVOCATES & |Subject To Office

V/s KINRI DHIR AND ANOTHER & ANR. SOLICITORS

OTHER DETAILS OF ADVOCATES:
DSNR LEGAL(INFO@DSNRLEGAL.COM)(0)(PETITIONER)
KINRI DHIR(KINRIDHIR@GMAIL.COM)(0)(RESPONDENT)

PARTY NAME ADVOCATE NAME

M/S WARM FORGINGS PVT. LTD. YAKSH GARG
V/s RECKON INDUSTRIES LTD.

OTHER DETAILS OF ADVOCATES:
PRAKASH LEGAL (INFO.PRAKASHLEGALADVISER@GMAIL.COM)(0)(PETITIONER)
PRAKASH LEGAL (INFO.PRAKASHLEGALADVISER@GMAIL.COM)(0)(RESPONDENT)
J P AGGARWAL(JPAGGARWAL562@GMAIL.COM)(0)(RESPONDENT)

BHAI PAPERS PVT. LTD. ARPIT BHARGAVA
V/s AJAY SINGHAL

OTHER DETAILS OF ADVOCATES:

ARPIT BHARGAVA (ABANDPARTNERSOFFICE@GMAIL.COM)(9871316969)(PETITIONER)

R()(9810283073)(RESPONDENT)

Objection

OTHER INFORMATION

SUBJECT TO OFFICE
OBJECTION

SUBJECT TO OFFICE
OBJECTION

NOTE:CM APPL.13344,13345/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-175/2025 LISTED AT ITEM NO.46

HIGH COURT OF DELHI
04.03.2025.

REGISTRAR (LISTING)
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05.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 44
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.

NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH
CONCERNED. IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE).

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS.

TO JOIN VC:
https://delhihighcourt.webex.com/meet/dhcecourtvcl3
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
pankaj.shukla@dhc.nic.in

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

42  ARB.P.-399/2025 [INDIAN RAILWAY HARSHIT AGARWAL
CATERING AND
TOURISM
CORPORATION
LIMITED
V/s CONNAUGHT
PLAZA RESTURANT
PVT LTD

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
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05.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 47
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI,
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE
ACTION.

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAILTO
daya.nidhi@dhc.nic.in

CLICK HERE TO JOIN VC:-
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl1

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

58 I.A. 5960/2025 SMT. RENU MADAN VARUN NISCHAL,
I.A. 5961/2025  V/s SMT. SHEELA DEVI RAJEEV KHANNA,
In CS(0S)- TAKKAR & ORS. IKRANT SHARMA,
437/2020 SANJEEV K.
BALIYAN, IKRANT
SHARMA

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
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05.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 50
HON'BLE MR. JUSTICE ANISH DAYAL

CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12
FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmatishgoel@gmail.com

NOTE : E.A. 399/2025 SHALL BE TAKEN UP ALONGWITH EX.P. 22/2022
SHOWN AT ITEM NO.1l IN THE ADVANCE CAUSE LIST.
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05.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

R -9, NEW COURTS BLOCK (GROUND FLOOR),(OS-B)
BEFORE MS. TYAGITA SINGH, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. BHASKAR CHANDER
TIWARI, READER TO LD. PRESIDING OFFICER(9868053019)

NOTE : COUNSELS WHILE APPEARING IN MATTER THROUGH (VC) VIDEO CONERENCING ARE
REQUESTED TO LEAVE THEIR APPEARANCE IN CHAT BOX ALONG WITH THEIR MOBILE
NUMBER.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc9

NOTE: CS(COMM) 7/2020 MAY BE TREATED AS DELETED.

NOTE: CS(OS) 346/2020 MAY BE TREATED AS DELETED.

% %k 3k %k k
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05.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

R - 2, NEW COURTS BLOCK (GROUND FLOOR), (OS-H)
BEFORE SH. AJAY GULATI, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MS. MANSI ANEJA
NAGPAL READER TO LD. PRESIDING OFFICER (9971595303)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc2

NOTE: I.A. 5959/2025 SHALL BE TAKEN UP ALONGWITH CS(COMM) 896/2023.

%k k k%

Concluded
BY ORDER
REGISTRAR ORIGINAL
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ITEM

NUMBER

05.03.2025

SUPPLEMENTARY LIST

J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR

BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL)

AT 11:00 A.M.

HYBRID MODE

https://irdhc.webex.com/meet/jrdhc5

CASE NUMBER

PARTY NAME ADVOCATE NAME

FRESH MATTERS & APPLICATIONS

35

36

37

38

39

CRL.M.C.-1575/2025
CRL.M.A. 7145/2025

CRL.M.C.-1576/2025
CRL.M.A. 7146/2025

CRL.M.C.-1577/2025
CRL.M.A. 7147/2025

CRL.M.C.-1578/2025
CRL.M.A. 7148/2025
CRL.M.A. 7149/2025

CRL.M.C.-1579/2025

ZAHID KHAN ALIAS ZAHID MALIK & GAURAV SONI
ORS.

V/s GOVT OF NCT OF DELHI

THROUGH SHO & ANR.

OTHER DETAILS OF ADVOCATES:

MOHD FAROOQUE
MALIK(ADVMOHDFAROOQUEMALIK1010@GMAIL.COM)(9654920679)(PETITIONER)
MD. FAROOQUE MALIK
(ADVMOHDFAROOQUEMALIK1010@GMAIL.COM)(9654920679)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

YOGESH KUMAR & ANR. MOHD ZOHAIB
V/s STATE(NCT OF DELHI) & ORS.

OTHER DETAILS OF ADVOCATES:

NEERU DAGAR(MEHLAWAT.NEERU@GMAIL.COM)(9210037013)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DINESH @ RITESH KUMAR & ORS.  |HIMANSHU

V/s GOVT. OF NCT OF DELHI

THROUGH SHO PS KHAJURI KHAS &

ANR.

OTHER DETAILS OF ADVOCATES:

HIMANSHU GUPTA(ASSOCIATESPKSINGH@GMAIL.COM)(9868728612)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MANMEET SINGH JASPAL & ANR.  |YASHWARDHAN SINGH RATHORE

V/s STATE GOVT. OF NCT OF DELHI
AND ANR.

OTHER DETAILS OF ADVOCATES:

JAGAT RANA(TUSHARMANCHAL41@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DEEPAK KUMAR & ANR. KAMAL CHAUHAN
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

DEEPAK CHAUHAN(KAMAL10041992@GMAIL.COM)(9211447241)(PETITIONER)
DEEPAK CHAUHAN (KAMAL10041992@GMAIL.COM)(9211447241)(PETITIONER)
KAPIL

OTHER
INFORMATION
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SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
40 W.P.(CRL)-766/2025 YOGESH KUMAR & ORS. CHIRAG MADAN

CRL.M.A. 7150/2025 V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

MS LAW
CHAMBERS(CONTACT@MSLAWCHAMBERS.COM)(9999276327)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

41 W.P.(CRL)-767/2025 SHREY MALHOTRA & ANR. LAXMI NARAIN

CRL.M.A. 7151/2025 V//s STATE OF GNCT OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

LAXMI RAO(DCPNRAO@GMAIL.COM)(9810944013)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

R-111, GROUND FLOOR LC -II,
SHRI SUMEET ANAND, Joint Registrar (Judicial)

AT 11:00 A.M.

https://irdhc.webex.com/meet/jrdhc10

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FRESH MATTERS & APPLICATIONS
10 CRL.M.C.-1580/2025 MAYANK & ORS. PUSHPINDER YADAV
V/s THE STATE GOVT. OF NCT OF
DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
KARAN WADHWA(ADVKARAN96@GMAIL.COM)(9105541644)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
1n CRL.M.C.-1581/2025 NAFEES AHMAD SHRIKANT

CRL.M.A. 7152/2025 |V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KLAD (KLAD.CO.LAW@GMAIL.COM)(8700572099)(PETITIONER)

LAKSHAY (KLAD.CO.LAW@GMAIL.COM)(8700572099)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)



https://jrdhc.webex.com/meet/jrdhc10
mailto:DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

12

13

14

15

16

17

05.03.2025

CRL.M.C.-1582/2025

CRL.M.C.-1583/2025
CRL.M.A. 7153/2025
CRL.M.A. 7154/2025
CRL.M.A. 7155/2025

CRL.M.C.-1584/2025
CRL.M.A. 7156/2025

CRL.M.C.-1585/2025
CRL.M.A. 7157/2025

CRL.M.C.-1586/2025
CRL.M.A. 7158/2025

CRL.M.C.-1587/2025
CRL.M.A. 7159/2025

SUPPLEMENTARY LIST

SURAJ SINGH & ORS. PARDEEP SHARMA
V/s STATE OF NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

PARDEEP SHARMA (ADVPKIJANGRA@GMAIL.COM)(9818821063)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANUJ MITHAS & ANR. MANOJ KUMAR SINGH
V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

MANOJ SINGH (MANOJ.1968SINGH@GMAIL.COM)(9811778574)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANINDER PAL SINGH & ORS. KUSHAL BHATTACHARJEE
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

HARISH MALIK(MALIK.HARISHO1@GMAIL.COM)(7838855710)(PETITIONER)

HARISH MALIK (MALIK.HARISHO1@GMAIL.COM)(7838855710)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

VARSHU TOMAR & ORS. ANUJ KUMAR RANJAN
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

ANUJ KUMAR (AKRANJANADVOCATE@GMAIL.COM)(8851528876)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJIV SINGH & ORS. ARUN KUMAR GAUR

V/s THE STATE THROUGH SHO
CONNAUGHT PLACE & ANR.

OTHER DETAILS OF ADVOCATES:

ARUN GAUR(ARUNGAUR21@GMAIL.COM)(9871321832)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

YATIN KATYAL PRAVEEN KUMAR SINGH

V/s THE STATE GOVT OF NCT OF
DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

PRAVEEN KR. SINGH(PRAVEEN179SINGH@GMAIL.COM)(8860477680)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

FOR DIRECTION ON OFFICE NOTE

18

CRL.M.C.-364/2025
CRL.M.A. 1786/2025

ABHINEET JAISWAL & ORS. RAM SEWAK MISHRA
V/s THAE STATE GOVT. OF NCT OF
DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

R.S. MISHRA(MISHRA.ANAND11@GMAIL.COM)(9716107401)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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CASES LISTED BEFORE REGISTRARS

19  W.P.(CRL)- RAMJIANI PRATEEK KUMAR (DHCLSC)
3244/2024(Disposed V/s STATE OF NCT OF DELHI
off case)

OTHER DETAILS OF ADVOCATES:

KSHITIJ MITTAL (PRATEEKKUMARLAW@GMAIL.COM)(0)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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